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REPORT 

I , the Ch<rlrman of the Committee on Absence 

of Members f r om the Sittings of the House , having 

been authorised by the Committee , present this their 

Fourteenth Report . 

2 . The Committee held its sitting on the 3rd 

May, 1956 , and considered eighteen applications 

for leave of absence f rom Members . The recommendation 

of the Committee wi th r espect to e3.ch application is 

given below. 

3 . Shri Udai Shankar !Ube . - The member has 

request ed leave of absence f rom the 23rd March to 

the end of Twelfth Session due to i llness . The 

!:otal period of hi s absence from 23rd March to 

26th May , 1956 would amount to 65 days . rhe 

Committee recommends t hat leave of absence may be 

granted to the member for 59 days 1~ the first 

instance i.e . upto the 2.0th May , 1956 . 

4 . Shrimati Indira A. Ma.ydeo. - The member 

has requested leave of absence upto 8th April, 1956 

due to some unavoidabl e difficulty at home . The 

member has already been granted leave of a bsenc e 

upto 20th March, 1956 . The total period of her 

absence from 21st March to 26th April, 1956 amounts 

to 37 days . The member attended on t he 27th April, 

1956. The Committee reconnnends that leave of absence 

may be granted to the member for this peri od. 

5. Shri H. C. Heda . - The member has applied 

for leave of absence f rom 30t h March , 1956 t o the 

end of Twelfth Sessi on as he is touring abroa d . The 

total period of hi s a bsence from 31st Marcb, 1956 

( 30th March being hol iday) to the 26th May , 1956 
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woul d amount t o 57 days . The Committ ee r ecommends 

that l eave of absence may be gr ant ed to t he memb er 

f or t hi s period . 

6 . Shri Kotha Raghuramaiah. - The member has 

reques~ ed f or leave of absence f or the ent ire 

Twel f t h Sessi on as he has gone a br oad as Alternate 

Repr esent at i ve of I ndia at the U.N. Trusteeship 

Council . The member has already been gr anted l eave 

upt o 23r d April , 1956 . The to t al per i od of his 

absence f r om 24th April t o 26t h May , 1956 would 

amount t o 33 days . The Committee r ecommends that 

l eave of a bsence may be gr anted to the member for 

thi s peri od. 

7 . Shri T . A.M. Subramania Chetti 2r . - The 

member ba s r equest ed leave of absence from 16t h 

March to 31st Narch , 1956 due to i l lness . The 

tot al period of bis absence from 16t h Har ch t o 

31 s t March , 1956 amount s to 16 days . The Committee 

r ecommends t hat l eave of absence may be granted to 

t he member f or this period. 

8. Shr i Atul1a Ghosh. - The member has 

applied f or l eave of absence for the ent ire Twel f t h 

Sessi on on account of i l lnes s but attended the 

House on 16t h Apr i l, 1956 . The t ot al per i od of bis 

absence f rom 15t h February t o 14th April , 1956 

( 15th April , 1956 being a Sunday) amounts to 60 days . 

The Committee recommends that leave of absence may 

be grant ed to the member f or 59 days i n the f i r s t 

i n stance i. e. upt o t he 13th Apri l , 1956 . 

9 . Shri N. Somana .- The member has appl i ed 

f or l eave of absence for the ent ire Twelfth Session 

P . T . O. 



5

: 3 

on account of i l lness . The member ha s alr eady been 

gr 8nted leove upto 3 1st March , 1956 . The total 

period of his absence from 1st April to 26th May , 

1956 woul d amount t o 56 days . The Committee 

r ecommends that l eave of absenc e may be grunted to 

the member for this period . 

10 . Shr i Sofi Mohd. Afcbar . - The member has 

requested for f urther extension of len.ve of absence 

gr anted to him f or the whol e of current session 

a s he is under det ention i n J ail . He w~ s granted 

l eave of abs enc e upto 3rd April , 1956 by the House 

a s recommended by the Committee on Absenc e of 

Member s in their Thirteenth Report . The t ot a l 

period of his absenc e f rom 4th April t o 26t h May , 

1956 would amount to 53 days . The Committee 

r ecommends that leave of absence may be gr anted 

t o the member for t his per i od . 

11. Shr i Shibbanl al Sa.ks ena . - The member has 

applied f or leave of abs ence f rom 4t h April t o 

4th May , 1956 as he has gone abr oad t o attend an 

extr aordinary session of the lforld Peac e Council . 

The total per iod of hi s absence from 4th April to 

4th May , 1956 woul d amount to 31 days . The 

Committee recommends t hat leave of absenc e may be 

grant ed t o the member f or this period. 

has 
12 . Shri P . T. Punnoose . - The membe~Lapplied 

f or l eave of a bsence from 20th February to 28t h 

March , 1956 on account of i l lness . The member was 

also absence on 29th March , 1956 . The t ot al per iod 
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of his absence from 20th February to 29th March , 

1956 amounts to 39 days . The Committee recor.unends 

that le~ve of absence may be granted to the member 

for this period. 

13 . Dr. Satyaban Roy . - rhe member requested 

for l eave of absence for the period of his absence 

on account of illness . The member was absent fron 

d 28th november to 23rd December , 1955 in the 

Eleventh Session and from 15th February to 16th 

Harch , 1956 in the Twelfth Session. The total 

period of his absence from 28th November to 

23r d December , 1955 in the Eleventh Session and 

from 15tb February to 16th March , 1956 in the 

Twel f t h Session amounts to 57 days . The Committee 

recommends that leave of absence may be gr anted to 

the member for this period . 

14. Sbri L. Ela,yaperumal . - The member has 

applied for leave of absence from 21st March to 

26th May , 1956 on account of illness . ·rhe member 

was present in the House on the 21st March , 1956 . 

The total period of absence from 22nd March t o 

26th May , 1 9~6 would amotj.nt to 66 days . The 

Committee. recommends that leave of a bsence may 

be granted to the member for 59 days in the fir st 

instance i.e . upto 19th May, 1956 . 

15. Sbri Tridib Kumar Chaudhuri . - The member 
who is under det ention in Goa was granted leave 

of absence upto the end of the Eleventh Session on 

the basis of an application received from 

Shri N. Sreekantan Nair , M. P. on his behalf. 

Dr . Lenka Sundaram on 12th April, 1956 put in an 

application requesting that in view of the special 

circumstances of the ca se , leave may be granted to 

P . T . O.&. 
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Shri Tri di b Kumar Chaudhuri for the entire 

period of the Twel f th Session . rhe total period 

of Shri Chaud1Iuri ' s absence from 15th Fobrunry 

to 12t h April , 1956 (the date of applic~tion) 

and from 13th April to 26th May , 1956 would 

amount t o 102 days . The Committee reconunends 

that leave of absence may be granted to the 

member for 59 days in the f irs t instance i . e . 

upto 13th April , 1956 . 

16 . Shri So.rju Pr asad Misra. - The member 

r equested l eave of a bsence f rom 24th Narch to 

17th Apr i l , 1956 on account of his father ' s 

illness and subsequent deatn . The member was 

also absent on 18th April , 1956 . The t otal 

peri od of his absence from 28t h March (24th to 

27th March bei ng hol i days) to 18th April , 1956 

a.mounts to 22 days . The Commit tee recommends 

that l eave of abs ence may be granted to the 

member f or this period . 

17 . Shri A. V. Thomas . - The member has 

appl ied fo r leave of absence from 9th :March 

to 26th May , 1956 on account of his ill ness . 

The member l a st attended the s i ttings of the 

House on 8t h March , 1956. The total period of 

his abs ence f r om 9th March , t o 26th May , 1956 

would amount to 79 days . The Committee 

r ecommends that leave of absence may be granted 

t o the member f or 59 days i n the first i ns t ance 

:XXI i . e . upto the 6th May , 1956 . 

18 . Shri Shah Nawaz Khan. - The member has 

aequested leave of absence from 19th 1tpril to 

3oth June , 1956 a s he has gone out of Delhi 

P . T, O, 
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in connection with the work of Netaji Enquiry 

Committee . rhe total period of his a bsence from 
20th April (19th being holiday) to the end of 

the pres ent session i.e . up to the 26th May , 1956 

would amount to 37 days . The Committee recommends 

that leave of a bs ence may be granted to the 

member for this period . 

19 . Shrimati Ila Palchoudhuri . - r he member 

has requested leave of absence from 10th April to 

6th Hay , 1956 on account of her brother ' s illness . 

The total period of her abs ence f rom 10th April 

to 6th Hay , 1956 would amount to 27 days . The 

Committee recommends that leave of absence may 

be granted to the member for this period. 

.. 

1 . 

20 . Snri Tushar Chatterjea. - The membe r has I 
applied for leave of absence from 17th Ap r il to 

17th May , 1956 as he is unabl e to attend the 

sittings of t he House on account of circumstances 

beyond control . The total period of his absence 

from 17th April to 17th may, 1956 would amount 

to 31 days . The Committee recommends tbat leave 

of absence may be gr anted to the member for 

this period . 

2 1. A statement showing names of members who 

have been continuously absena from the sittings 

of the House fo r more than 15 days during the x 

Twelfth Session (position as on 9 . 4 . 56) is 

laid on the Table . 

NEW DELHI , 

The ~ May , 1956 . -.. 
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~ G. s:-' AL TEKA.R , 

CHAIRMAN. 


